
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 
 

Original Application No. 254 of 2025 (SZ) 
 
BETWEEN 
 

S. Suresh Babu, 
Aged 37, Son of S. Venkata Raju 
No.26, Rettembedu Road, 
Gummidipoondi Court Opposite, 
Gummidipoondi Taluk, 
Tiruvallur District – 601 201. 

…Applicant 

-Versus- 

1. The Tamilnadu Pollution Control Board, 
Rep by its District Environmental Engineer, 
No.88A, First Cross Road, SIPCOT Industrial Complex, 
Gummidipoondi – 601 201 and 4 others. 

…Respondents 
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It is certified that the above-mentioned documents are the true copies of the 
original. 
Dated at Chennai on this the 21st ay of June, 2026. 

 

 

 

Counsel for 4th Respondent 
Filed through 
M/s. Abishek Murthy, Advocate, 
Standing Counsel for SIPCOT. 
Mobile: +91 9090979697 / 9944948599 
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